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(a) whether the Government of
Karnataka has submitted some pro-
posals for con tructicn of new railway
lines in Karnataka:

(b) if so, the details thereof and the
number of projects approved out of
hem; and

(c) the reasons for not accepting

the other proposals?

THE MISTER 0 STA: E LtJ
THE MINISTRY OF RAILWAYS
(S I MALLIKARJUN): (a) Yes,
Sir,

(bl andtcj The Stat Gove n ntof
Karnataka ha e recent y re ues t cl for

. the following new railway lines:

SI. Proposals sent e larks
1 0,

1. Hospet-HubH Ankola
(280 kms.)

2. Kottur-Harihar
railway line
(68 kms.)

a galore circular
railway.

1&2. 0 the basis 0 the surveys carried out
earlier, t e projects were found to be finan-
ciallyunremunerative. On repeate requests,
updating of the survey reports have been tal l

up. Further action will depend on results of
SI1. vey an avai ability of resources.

3. This concerns local authorities, State
Government and Ministry of Urban evelop-
ment. Rail vay a e prep' re . t render tecl ni-
cal assis ance if f nds re de vaila le y
the State Govt. and Ministry of Urb n
Develo ent 1'0. the e rojects.

pa;yment of Bms by State )Electricity
Boards

4578. SHR. MUKUL WASNIK:
Will the Minister of POWER. D
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) whether several State Elec-
ricity Boards have withheld payment

of their bills to tl e Union
Gover ment:

(b) if so, the details of the pending
bills, State-wise;

(c) whether the Government pro-
pose to introduce a polic of advance
pay ent by the - State Elecrici y
Boards in this .regard; and

(d) if so, the details thereof?

8-259 LSS/ND/91

THE MINISTER OF STATE n~
T t-IE HNIS Y OF OWE,R AND
NO -CONVENT ONAL E ER Y
SO CES (SH I KALP NATH
RAJ) : (a) and (c) 0, Sir. There is no
payments ue from State Electricity

oar s to the Union Government.
(b and (d) Do not arise.

rivatlsation of HDC Busl ess

4579. SHRIMATI GEETA MU·
KHERJEE: Will the Minister of
CIVIL AVIATION AND TOU ISM
be pleased to state:

Ea) the details of India Tourism
Development Corporation properties,
busi ess activities which have been
given 0 the pri ate parties/firms, fully
or partly; and
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(b) the reasons therefor?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI 
MADHAVRAO SCINDIA): (a) and
(b) No property of India Tourism 
Development Corporation Ltd

(1TDC) has been goven to private 
parties/firms. ITDC however, has 
entered into agreement with private 
parties for serving speciality food in S 
restaurants of four of its hotels as per 
details given in the attached 
statement

STATEMENT

SI. Name of the Name of the Speciality Name of the
No. Hotel Resn. private party

1. Ashok Hotel. China Town Chinese M/s Szechewan
New Delhi cuisine kitchen

Caterer
2. Lodhi Hotel, New 

Delhi
(a) Wanchi -do- M/s Wanchi 

Caterers
(b) - * Pure Veg.

South
Indian

M/s Sagar 
Food Home

3. Ashok Yatri Coconut Grove Non-Veg. M/s K. S.
Niwas, New South Kumar & Co.
Delhi Indian

4. Hotel Agra Chinese Restt* Chinese M/s Deling
Ashok, Agra cuisine and Co.

* Earlier operated by M/s Woodland. The contract has now been given to M/s 
Sagar Food Home. The Restaurant has not yet started operation.

••The Restaurant is stQl to be commissioned.

Broad Ga p  Line froa Karar to 
Salem

4580. DR. K. S. SOUNDARAM : 
W31 the Minister of RAILWAYS be 
pleased to state:

(a) whether there is any proposal 
to lay broad gauge line between Karar 
and Salem via Velur. Namakkal 
and Rasipuram;

(b) if ao, the steps taken in this 
regard ao Ur, and

(c) If not, thqj e f o ns therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI MALLIKARJUN): (a) No, 
Sir.

(b) Does not arise.
(c) Constraint of resources. 

flhuulatkm j

Chic fadMes ia Kishaaganj Railway 
Coloay

4S81. SHRI KALKA DASS: Will 
die Minister of RAILWAYS be 
pleased lo stale:




